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STATEMENT BY THE PRIME MINISTER REGARDING IRAQ SITUATION

THE PRIME MINISTER (SHRI ATAL BIHARI VAJPAYEE) : Mr.
Chairman, Sir, the situation relating to Iraq has been rapidly evolving over
the past few weeks. India has consistently stood for a peaceful resolution
of the lrag issue. The peace and prosperity of the Gulf is of vital interest to
India given our long standing political, cultural and economic ties with the
countries of the region. There are over 3.5 milion Indians working in the
Gulf, whose welfare is of great concern to us. Their remittances are an
important source of foreign exchange for the country. Over 80 per cent of
india's crude oil imports are sourced from the region. The Gulf countries
have also emerged as important destinations for our exports.

India recognizes the validity of the unanimous decision of the UN
Security Council in its Resolution 1441, which provides for the disarmament
of lrag and also reaffirms the sovereignty and territorial integrity of Irag,
Kuwait and the neighbouring States. Resolution 1441 provides a stringent
regime of inspections dasigned to mest the international community's desire
that Weapons of Mass Destruction are eliminated from Iraq. We believe that
frag must cooperate actively with tha inspection process and comply fully
with all relevant Security Council Resolutions. If the pace of this
cooperation had been quicker, it may have enabled United Nations
Monitoring Verification and Inspection Commission and the International
Atomic Energy Agency to certify to the UN Security Council that Iraq was in
full compliance of Resotution 1441,

The work of the inspectors is continuing in Irag. The Secunty
Council should decide on what further action needs to be taken. The
international community must take a very careful look both at the objective
of achieving Iraq's full compliance with UN resclutions and at the means to
be adopted to reach this geal. This can best be achieved by a collective
decision through the United Nations. W permitting more time and
formulation of clearer criteria can faciltate a decision within the UN
framework, we believe this option should be given a chance. We hope that
the members of the Security Council will harmonise their positions to ensure
that Jts final decision enhances the legitimacy and credibility of the United
Nations. If unilateralism prevails, the U.N. would be deeply scarred, with
disastrous consequences for the world order. The Government of India
would strongly urge that no military action be taken, which does not have
the collective concurrence of the international community.
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India has voiced its concern on various occasions about the difficult
humanitarian situation in lragq. The Iragi pecple have suffered severe
shortages and hardships for over a decade. We have consistently stated
that if Irag complies fully with the provisions of relevant Security Council
resolutions, then sanctions against that country should be lifted.

While we sincerely hcpe, in the interest of alt humanity, that the
matter can be resolved peacefully through the United WNations, my
Government has drawn up contingency plans to deal with any eventuality.
There are less than 50 Indian nationals in Irag at present and they have all
been advised to leave the country in the coming days. It is unlikely that
there would be any large scale dislocation of the indian communities in the
neighbouring countries on a possible outbreak of hostilities. Nevertheless
the Ministry of Civil Awviation has drawn up plans to evacuate Indians, if
necessary. The Ministry of Petroleum and Natural Gas has taken steps to
shore up our inventaries of crude oil. While no major dislocation in crude oil
imports is envisaged, India has adequate foreign exchange reserves to meet
a higher crude oil import bill if prices continue to rise in the short run. Thank
you,

it wumafY . " wewren, e g Tt ®ber T @ A SETS
X TET 7 A Tew w7

SHREI K. NATWAR SINGH (Rajasthan) : Sir, | am grateful to you for
giving me this opportunity to pose a few questions to the distinguished
Prime Minister whom | thank for his statement on the profoundly important
issue of the stand-off aganst Irag. One would have thought that at the
beginning of the New Milennium the mankind journey would progress
through light and truth and uprightness and not through darkness. One
thought that the day for deciding arguments and issues with a gun were a
matter of the past and the arguments would be settled by debate and
discussion. | would like to know from the Prime Minister: When you spoke
to the Fresident of the United States, did you ask, as friends of the United
States -- because they have all welcomed the improvement in relations
between india and the US and as friends you are entitled 1o ask them are
you taking into consideration our deep anxiety and concern as we are
understanding and appreciating your compulsions -- the American President
whether he genuinely believes that Iraq poses a security threat to the United
States? Are they responding to the crisis or have they created a crisis?
Senator Bird, who has spent 50 years in the US Congress, said in the
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Senate that the Prasident of the United States has not been able to
convince anybody except a few people around him that Iraq poses a
securily threat to the United States. Did you ask him and appeal to him
that would he -- now that lrag was cooperating -- give some more time o
the UN Inspectors? If s0, what was the response? If not, you should have
asked him. Secondly, did you ask him -- now that the Security Council is
meeting and efforts are being made to find a peaceful solution -- would he
consider extending the time limit from the 17" to beyond 177

Now | come to the most important part of his statement. We
welcome some parts of the statement. You have said that you like a
peaceful solution and no military action. But the United States has declared
it openty on the television -- the President has said so -- if the Security
Council authorises us, fine; if they do not authorise us, we wil go in. So,
on the 17" of March, five days from today, the world wil be faced with a
situation when in a unilateral action along with the United Kingdom and
Spain, America would walk into Iraq.

Military action is going to take place. At that time, will the Prime
Minister of India condone war, condemn war or keep quiet? The entire
country awaits your answer because there is profound feeling in the country
and this House must reflect the uneasiness and express its national
consciousnass because this is not simply a matter of war or peace, there is
a moral dimension and India has taken a stand on issues on moral
grounds. Do you, Sir, subscribe to the doctrine of intervention? Do you
subscribe to the doctrine of regime change? Do you subscribe to the
doctrine of pre-emptive strike? If these doctrines are accepted, then who
next, when next, and if, as President Clinton said in this very building that
India and Pakistan should sit down, because Kashmir is a disputed territory,
post-war lraq, suppose there is a proposal to trifurcate Irag, they will then
say that let us sit down and talk about Kashmir, will you accept this? Your
Foreign Minister was good enough to give us an assurance, when | asked
him that you will not be a party in his arrangements.

You have alsc hinted in your statement about the future of the
United Nations. Now, the League of Nations was kiled by the U.K. and
France, when they condoned the invasion of Manchuria by Japan in 1931, of
Abyssinia by Italy in 1835 and by Hitler in the Rhineland in 1036,  What will

251



RAJYA SABHA [12 March, 2003]

1.00 p.m.

happen to the United Nations if the sole super-power wants to impose
a new world order, do we accept that? | am not saying that you have a
confrontation with United States, for that is not in our national interest, but,
at the same time, do we become a party to the denigration of the U.N.; do
we become a party to the tnotal disregard for the international law; do we
become a party to the sovereignly of naticns being trampled? Sir, these
are profound questions, which every Indian wants to have an answer from,
and | would be grateful if you could please enlighten the House what your
thinking on this matter is.

SHRI KAPIL SIBAL (Bihar) : Mr. Chairman, Sir, | think my senior
coileague, Shri Natwar Singh, has put svarything very succinctly, so | do not
have too much to ask, but | just want to pose a couple of additional
points. Is it the beiief of the Prime Minister that the impending assault on
Iraq has anything to do with international terrorism, with the possession of
Weapons of Mass Destruction and with America's love for democracy? Or
is it that there is another agenda that the United States might have? That
is the first clarification that | seek.

We do know, Sir, as far back as 1992, there was a document of
which Mr. Paul Wolfowitz and Dick Cheney were a party, called the Pax
Americana now, which in the year 2000, there was a project launched called
the project of New American Century which is the blueprint, we do believe,
Sir, that if unilateral action of this nature is allowed to be taken, pre-emptive
action is allowed to be taken, it will give filip to the project for the New
American Century. What is the Government of India's rasponse to that,
Sir? That is the second clarification that | wish to ask.

And, the last but not the least, we have somebody far more
dangerous than Saddam Husein, next to our border. Then, why is it, Sir,
that the United States does not wish to deal with Pakistan and is forging
ahead so quickly against lraq? Thank you, Sir.

SHRI ARJUN SINGH (Madhya Pradesh): Hon. Chairman, Sir, the
statement made by the hon. Prime Minister is a statement which has been
made obviously to fight all the harsh questions that will flow out of the
events that will take place in the weeks to come. Sir, | will not repeat what
has aready been said by Shri Natwar Singh and Stri Kapil Sibal. We are
hearing voices inside the country, -- ndt voices; the newspapers are
reporting them -- the kind of efforts that is being made to cajole India, -- |
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don't want to use the word 'coerce' -- to accept what is being asked for.
The American Ambassador has spoken to some cne. Madam Condoleeza
Rice has gpoken to some one; and all the paraphernalia of the United
States is busy in somehow bringing India into line. What is ceing offered is,
-- that is also in the newspapers -- "Post-lIraqg, you will have a roie there®.
Reconstruction means, you will get some contracts, and they will profit in
that reconstruction. | want to put only one question. Has this great nation
come down to this level where aggressors want to tell us that you are
welcome to the feast of vultures? And, is this Government so afraid -- this
question is being raised in this country -- and we feel that they are not in a
position to answer it?

SHRI NILOTPAL BASU (West Bengal) : Sir, | will put two very brief
guestions. One is in regard to the difficulty, the tension, the crisis, that has
come about in the Middle-East, so also the actions of the United States and
the United Kingdom which are saying, "U.N. Security Council Resclution or
not; come what may, we wil go to Iraq." Now, | would like to know
whether or not this action or the statement by these countries is in total
contravention to the principles of Non-Alignment of which, we understand to
this day, our country is still 2 member. Are we condemning this attitude of
these two nations or not?

The second question relates to our course of action in the
eventuality of the war, because nobody is discounting it. A very, very hectic
lobbying is going on over telephones. | was in Europe two or three days
back, and we are seeing the kind of crisis even in the ruling establishment
of England. The ruling party there is almost on the verge of a split. So, in
this kind of a situation, if there is a war, are we going to allow the United
States and its alles to use our military facilities because post 11/9, we had
gone overboard, uniaterally, to anncunce that all military facilities available
with India would be made available for the so-called international coalition
against terrorism? So, this time around, if there is a war, are we going to
do that? It is very, very vital to know this. In Turkey, the earlier
Government was allowing them to land in Turkey. The Turkish Parliament
opposed that and passed a Resolution, and there will be a regime change
in Turkey.

And, thirdly, are freedom and democracy something to be exported
or imported as the Americans are saying? Do we subscribe to this theory
that there will be a regme change? | would like to know whether we are
prepared to -- at least very categorically, this whole notion of regime change
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which is being articulated by the United States -- condemn this notion or
not. That is my question.

SHRI N.K. PREMACHANDRAN (Kerala) : Thank you, Mr. Chairman,
Sir, for giving me this opportunity. Sir, | had been to Baghdad in the last
week...(Interruptions)...

MR. CHAIRMAN : Please come to the question.

SHRI N.K. PREMACHANDRAN : . As a part of the Left Pary
delegation to Iraq to declare solidarity with the people of Iraq and the
Government of fraq. Sir, we have visited 3o many hospitals, schools and so
many places in Babylon and various places of Baghdad alsc. Sir, it is
painful to note that because of the U.N. Sanctions, 1.7 million people have
already died due to lack of medicines, medical equipments and food. This
fatal position is prevailing in lrag. | refer to para 4 of the statement
regarding lifting of the sanctions. Sir, now lraq is fully complying, not only
they are active but they are pro-active in complying with the UN Resolution.
Regarding disarmament, they are destroying missiles fully in compliance with
the UN Resolution and under the directions and guidelines, as issued by the
UN inspection teams. Therefore, | would like to seéek clarifications from the
hor. Prime Minister: Woulkd the Government of india take a position that the
sanction which is being imposed on the people of Iraq and their
Government will be lifted? | would like to know whether such a step will
be taken by the Government of India. The statement itself is very clear that
a war, a unilateral action, or, a war on Iraq is imminent, which is being
admitted in the statement alfso.

MR. CHAIRMAN : That is enough.

SHRI N.K. PREMACHANDRAN : Sir, just now, comrade Basu has
said regarding the change of regime. | want to know whether India will
approve the stand to have a change of regime , and mediate in the
matter.

SHRI RAM JETHMALAN! (Maharashtra): Sir, with all my increasing
disappointment and dissatisfaction with things, which the Government does,
I must say that the statement made by the Prime Minister this morning
compels respect and support. If at all it has some defects, the first defect
is that it is too much near the fence. We should have got off the fence and
became a little more explicit and clear. Secondly, it is not a well-reasoned
statement, the conclusions happened to be right, but how they were arrived
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at, and why they were arrived at, the process of reasoning is most unclear.
Sir, so far as India is concerned, our founding fathers told pesterity in this
country;” how to conduct its Foreign Policy and they introduced an express
articie 51 in the Indian Constitution. A feature, which does not exist in the
Constitution of any other country. India is under a constitutional cbligation
to conduct its Foreign Policy in accordance with international law that is the
dictate of article 5t. MNow, therefore, | would have expected that the
statement of the hon, Prime Minister should have reasoned out, how it is
consistert with and in complete harmony with current internaticnal law. Sir,
| hope the Prime Minister will have more occasions, and the Foreign Ministry
of our Government of India will have more occasions to tell the world that
even Gandhiji recognised the distinction between a just war and an unjust
war.

When the war takes place, if and when it takes place -- | hope it
will not -- but if it does, the Prime Minister is under no cbligation to answer
the curiosity of my leamed friends on the other side, 'tell us today whether
you wil condemn it or you will approve of it'. We will see exactly the
circumstances under which it takes place, and then the Prime Minister may
be under an obligation. Sir, | do wish to suggest that matters of diplomacy
must not be conducted under the glare of publicity. There is something like
secret diplomacy, and all guestions can never be answered in public.

MR. CHAIRMAN: Shri J. Chitharanjan.

SHRI NILOTPAL BASU: Sir, was this a clarification or a statement?
it wrafy | ST & Rar & oY 3w am)

sft Neeuw & : 3T & A o T wET| . (SmEaT)...

SHAI K. NATWAR SINGH: What deal you made?

MR. CHAIRMAN: Don't be so offensive. ...(Interruptions)... That is
right.

SHRI J. CHITHARANJAN (Kerala) : Sir, | do agree with most of the
questions put by my colleagues. Sir, paragraph 2 of the statement states,
"We believe that lraq must cooperate actively with the inspection process
and comply fully with all relevant Security Council Resolutions. If the pace of
this cooperation had been quicker, it may have enabled UNMCVIC and IAEA
to certify to the UN Security Council that lrag was in full compliance of
Resolution 14417,
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Sir, along with that, | would like to state here what was stated by
the Foreign Minister in the ali-party meeting convened by the Prime
Minister. Towards the end of the meeting, he said that lrag is not
blameless. Of course, United States is also not blameless. But the pressure
exerted by the United States is a factor which has compelled frag to comply
to the extent that they have. But, yet they are criticised. What exactly is the
stand of the Government in this regard? Sir, here the question is, two
Governments, especially the United States is declaring again and again that
a war will have to be declared and Saddam should be ousted from power;
and if the UN Security Council does not agree to this, then they will go on
their own. That means, they are not prepared to abide by the international
law; they are not even prepared to respect the United Nations.

MR. CHAIRMAN: What is your clarification?

SHRI J. CHITHARANJAN: In that situation, what exactly is the clear
stand taken by our Government? That is one thing. Another thing is, two
weeks ago, when our Defence Minister was asked by the Press whether the
Government of India would provide facilities to America at our ports and
airports, he replied, "No, they have not asked". What does it mean? Of
course, they have not asked so far. But, suppose tomorrow they ask, what
will be the stand of the Government of India? That should also be spelt out
here.
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"Yes, Mr. President, | thank you for sharing your perspective on
Iraq. As you know, there is great anxiety in India on the situation. Our
people are deeply concerned about the conseguences of military conflict.
My Government is of the opinion that Iraq must get rid of its weapons of
Mass Destruction, continue to support the efforts of the United Nations
Security Council in this regard. We still hope that the goal can be
achieved without resorting to miltary action. We sincerely hope, Mr.
Presigent, that alt decisions on fraq will be taken through the United Nations
Security Council." I 39 999 W U @61 # I Sga T8 o veT § dAfeA
...(TFER). .
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MR. CHAIRMAN: The House is adjourned for lunch for one hour.

The House then adjourned for lunch at twenty-seven minutes past
one of the clock.

The House re-assembled after lunch at thirty-one minutes past
two of the clock, THE DEPUTY CHAIRMAN in the Chair.

THE BUDGET (GENERAL), 2003-2004 (CONTD.)

THE DEPUTY CHAIRMAN : Shri Nilotpal Basuji, you have to start
now. Your party has been given 35 minutes.

SHRI NILOTPAL BASU : Yes, Madam, | am the only speaker from
my party.

THE DEPUTY CHAIRMAN : You can speak for 15 minutes more.
SHRI NILOTPAL BASU : | might take one or two minutes more.
THE DEPUTY CHAIRMAN : Okay.

SHRI NILOTPAL BASU . Madam, Deputy Chairman, | was talking
about the five priorities about which the hon. Finance Minister had
elaborated in the very opening paragraph of his Budget Speech. | think,
there is absolutely nothing in the actual Budget provisions to substantiate
that these are the pricrities. As | have already stated, the basic problem of
the economy, today. is that there is no demand. And unless we can get
over this demand compression, and empower the people, invest them with
a certain amount of purchasing power, things wil not lock wup.
Unfortunately, we had certain possibilities in terms of what | was stating;
iiquidation of the huge food stocks that we have build over the last couple
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